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Foreign Contribution (Regulation) Amendment Act, 2026

Central Rules
Sovereign Gold Bonds Scheme, 2015
Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Preamble]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
1. Short title and commencement]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
10. Application for grant of certificate of commencement of business]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
11. Application to conform to the requirements]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
12. Furnishing of information, clarification and personal representation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
13. Consideration of application for grant of certificate of commencement of business]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
13A. Networth certificate]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
14. Grant of certificate of commencement of business]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
14A. Depository to abide by the Code of Conduct]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
15. Procedure where certificate of commencement of business is not granted]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
16. Application for grant of certificate of registration]
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Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
17. Application to conform to the requirements]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
18. Furnishing information, clarification, and personal representation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
19. Consideration of application for grant of certificate of **x registration]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
2. Definitions]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
20. Grant of certificate of registration]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
20A.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
20AB. Acting as participant in more than one depository]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
21.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
22.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
23.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
24.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
25.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
26. Rights and obligations of depositories, etc.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
27. Depository to declare specific securities eligible]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
28. Security eligible for dematerialisation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
29. Agreement between depository and issuer]|

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
3. Application for grant of certificate of registration]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
30. Systems and procedures]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
31. Connectivity]|

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
33. Withdrawal by participant]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
34. Internal monitoring, review and evaluation of systems and controls]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
35. External monitoring, review and evaluation of systems and controls]
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37. Manner of keeping records]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
38. Records to be maintained]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
39. Co-operation with other entities]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
39A. In order to enable generation of a consolidated account statement for the use of a beneficial
owner in respect of all demat assets held by him, the depository shall enter into necessary
agreements for sharing of such information.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
4. Application to conform to the requirements]|

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
40. Prohibition of assignment]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
41. Agreement by participant)]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
42. Separate accounts]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
43. Statement of accounts]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
44. Transfer or withdrawal by beneficial owner]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
45. Connectivity]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
46. Monitoring, reviewing and evaluating internal systems and controls]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
47. Reconciliation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
48. Returns]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
49. Record of services]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
5. Furnishing of information, clarification and personal representation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
50. Manner of keeping records]
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51. Records to be maintained depository-wise]
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Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
53. Agreement by issuer]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
53A. Manner of handling share registry work]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
53B. Redressal of investor grievances]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
53C. Investor Protection Fund]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
54. Manner of surrender of certificate of security]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
55. Reconciliation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
55A. Audit]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
56. Connectivity]|

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
57. Information]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
58. Manner of creating pledge or hypothecation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
58A. Investment advice]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
58B. Appointment of compliance officer]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
58C. Equal, fair and transparent access]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
58D. Listing]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
59. Board&apos;s right to inspect]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
6. Consideration of application for grant of certificate of registration]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
60. Notice before inspection and investigation]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
61. Obligations on inspection by the Board]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
62. Submission of report to the Board]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
63. Action on inspection or investigation report]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
63A. Appointment of Auditor]
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Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
63C. Application of Chapter]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
64. Liability for action in case of default]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
64A. Liability for action in case of default by issuer or its agent]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
65-69.]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
6A. Requirement of fit and proper]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
6B. Eligibility for acquiring or holding shares in a depository]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
7. Grant of certificate of registration]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
70. Power to call for information]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
71. Directions by the Board]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
72. Power to remove difficulties]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
73. Power to specify procedures, etc. and issue clarifications]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
8. Payment of annual fee]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
9. Procedure where certificate of registration is not granted]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
9A. Governing board, disclosures and corporate governance]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
9B. Conditions of appointment of directors]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
9C. Appointment of managing director]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
9D. Code of Conduct for directors and key management personnel]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
9E. Compensation and tenure of key management personnel]

Securities and Exchange Board of India (Depositories and Participants) Regulations, 1996 [Regulation
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1]
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2]
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